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Counstitution of Special Cell to Process
Recommendation of Committee on
Jail Reforms

1784. DR. VASANT KUMAR

PANDIT :

SHRI MADHAVRAO SCINDIA

Will the Minister of HOME AFFAJRS
be pleased to refer to the reply given to

Starred Question No. 779 on 27-April,
1983 regarding Committee on Jail Re-

forms and state :

(a) whether the apecial coll constitut-
ed in the Ministry has processed the re-
commendations of Mulla Committee on
Jail Reforms ;

(b) if so, what are the conclusions, if
not, the reasons for the delay ;

(c) the reaction of each State Govern-
ment on the recommendations of Jail
. BReforms Committee ;

(d) whether the Centre is drafling
a model jail legislation for the States and
Unijon -Territories incarporating jail re-
forms to replace the present British Time
out-dated Jail Legislation ; and

.(e) _the policy of Government on the
subject of modern jail legislation and
relorme ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME! JAFFAIRS :
(SHRI NIHAR RANJAN LASKAR): (a)
to (¢) The Special Cell for processing
the recommendations of Mulla Committee
on Jail Reforms is in the process of being
set up. The process of consultation
with the State Governments on the re-
commendations of the Committee is
likely to take some time in view of the
wide ranging nature of recommendations
of the Committee for making an all-
round improvement .in prison adminis-
tration.

(d) and (¢) The question of drafting
a madel jail legislation for the .States
and Union  Territories would be dagided
in consultation with . the State Gouts.,
keeping in mind the recommendations of
dbe Jail Reforms Committee on the
issue.

Establishment of two Circle Offices in
Madhya Pradesh by G.S.I.

1785. DR. VASANT KUMAR
PANDIT : Will the Minister of STEEL
\AND MINES be ploased to state :

(3) whether the Geglogical Survey of
India has decided to sstablish two Circle
Offices in Bhopal or any other location
in Madhya Pradesh State ;

(b) whether three dimensipnal stydies
have been carried out in ore-bearing
basins by modern technology in various
precious gems-rich areas of Madhya
Pradesh, if so, the details of areas of
operation and results thereof durisg the
last 2 years ;

(c) what specific time-bousd _pro-
grammes have been planned by G.S.I. to
accelerate  minerals  exploitation in

-Madhya Pradesh ; and

(d) the ore-bearing zones mapped by
G.S.1. for commercial exploitation during
theSixth and Seventh Five Year .Plans ?

THE MINISTER OR STATE OF THE

-MINISTRY OF STEEL .AND - MINES

(SHRI NKP. SALVE): (s) -WNo, 8ir,





